
58



Action Taken Report in compliance of Order dated 30-05-2023 passed by Hon’ble NGT 
in OA No. 406/2023 Babar Ali Vs State of Uttar Pradesh & Ors  
 

The main relevant contents of the order given by Hon’ble NGT order dated 30.05.2023 
in OA No. 406/2023 are as under :- 

1. The grievance raised in this Original Application is that respondent no. 4 i.e., 
M/s. Triveni Engineering & Industries Ltd. Alco-Chemical Unit, Muzaffarnagar is 
releasing trade effluents containing harmful chemicals directly in the drain and 
open fields, causing damage not only to environment but also to the agricultural 
land of the farmers damaging the crops etc. Respondent no. 4 has also no 
effective system of treatment of trade effluents that is why polluted effluents are 
being discharged directly in an illegal manner, causing damage to environment.  

2. In our view, a substantial question relating to environment due to implementation 
of Scheduled Enactments under National Green Tribunal Act, 2010 has arisen 
but before taking any further action in the matter, we find it appropriate to obtain 
a factual report for which purpose, we constitute a joint Committee comprising 
Uttar Pradesh Pollution Control Board, Central Pollution Control Board and 
District Magistrate, Muzaffarnagar who shall visit the site, collect relevant 
informations and submit a factual as well as action taken Report within two 
months by email at judicial-ngt@gov.in preferably in the form of searchable PDF/ 
OCR support PDF and not in the form of Image PDF. State PCB may also 
indicate the compliance status of the industry in recent past based on 
compliance with CTO conditions. 

1. In compliance of the above order dated-30.05.2023, the Joint Committee was 
constituted having officers City Magistrate Muzaffarnagar, Nominated Officer of 
CPCB and Regional Officer, UP Pollution Control Board Muzaffarnagar. However, 
representative from CPCB has not come for the joint inspection yet.  Hence, UPPCB 
and District Administration carried out inspection of the unit on 29.07.2023. The 
inspecting officers recommended to issue show cause notice u/s 33A of Water 
(Prevention and Control of Pollution) Act 1974 for non-compliance vide Regional 
Office letter dated 02.08.2023 (Annexure-M).  

2. As per the recommendation of the Joint Committee report U.P. Pollution Control Board 
issued show cause notice against M/s Triveni Engineering and Industries Ltd. (Alco 
Chemical Complex) Molasses Based Unit, Vill. Bhikki Bilaspur, Jolly Road, 
Muzaffarnagar vide UPPCB H.O. letter dated 03.08.2023 (Annexure-N).   

3. As per the recommendation of the Joint Committee report U.P. Pollution Control Board 
issued directions against M/s Triveni Engineering and Industries Ltd. (Alco Chemical 
Complex) Unit-2 Grain Based, Vill. Bhikki Bilaspur, Jolly Road, Muzaffarnagar vide 
UPPCB H.O. letter dated 03.08.2023 (Annexure-Q).   
 
The above Action Taken Report is being submitted for kind consideration.  
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INSPECTION REPORT OF UPPCB 
(Original Application No.406/ 2023) 

 
Babar Ali Vs State of Uttar Pradesh&Ors 

 
 Joint Inspection report of M/s Triveni Engineering & Industries Ltd, Alco – Chemical Unit, 
Jolly Road, Muzaffarnagar by UPPCB and District Administration 
 
 
 

1.0 Introduction  
 
The Industrial premises has 2 industrial process operational:- 

a) M/s Triveni Engineering & Industries Ltd, Alco – Chemical Complex, Jolly Road, 

Muzaffarnagar (Molasses Based) is a distillery unit engaged in the production of ENA/AA/ 

Rectified Spirit from Mollases. The installed production capacity of the Unit for C- Heavy 

Mollases is 160 KL/Day and B- Heavy Molasses is 200KL/day.The Consent of the unit is 

valid upto 31.12.2024 under Water and Air Act(s). (Consent to Operate Air and Water is 

annexed as Annexure A) 

b) M/s Triveni Engineering & Industries Ltd, Alco – Chemical Complex, Jolly Road, 

Muzaffarnagar (Unit – 2) – Grain Based is a unit engaged in the production of ENA/AA/ 

Rectified Spirit from Grain. The installed production capacity of the Unit is 60 KL/day.The 

Consent of the unit is valid upto 31.12.2023 under Water and Air Act(s). (Consent to 

Operate Air and Water is annexed as Annexure B) 

 
2.0  Orders passed by the Hon’ble NGT on 30.05.2023 
 

The OA No. 406/2023 Babar Ali Vs State of Uttar Pradesh & Ors came up for hearing before 

the Hon'ble NGT on 30.05.2023 and Hon’ble NGT directed the following :  

1. The grievance raised in this Original Application is that respondent no. 4 i.e., M/s. 
Triveni Engineering & Industries Ltd. Alco-Chemical Unit, Muzaffarnagar is releasing 
trade effluents containing harmful chemicals directly in the drain and open fields, 
causing damage not only to environment but also to the agricultural land of the 
farmers damaging the crops etc. Respondent no. 4 has also no effective system of 
treatment of trade effluents that is why polluted effluents are being discharged 
directly in an illegal manner, causing damage to environment.  
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2. In our view, a substantial question relating to environment due to implementation of 
Scheduled Enactments under National Green Tribunal Act, 2010 has arisen but 
before taking any further action in the matter, we find it appropriate to obtain a 
factual report for which purpose, we constitute a joint Committee comprising Uttar 
Pradesh Pollution Control Board, Central Pollution Control Board and District 
Magistrate, Muzaffarnagar who shall visit the site, collect relevant informations and 
submit a factual as well as action taken Report within two months by email at 
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR support PDF 
and not in the form of Image PDF. State PCB may also indicate the compliance 
status of the industry in recent past based on compliance with CTO conditions. 

 
3.0 Joint Inspection Team 
   

As per the directions of Hon’ble NGT, joint inspection of the unit was to be carried out 
by nominated members of CPCB, UPPCB and District Administration. UPPCB vide letter 
dated 08.06.2023 issued letter to CPCB for nominating member for joint inspection 
(Annexure C). CPCB vide letter dated 03.07.2023 nominated representative for the joint 
inspection (Annexure D). However, representative from CPCB has not come for the joint 
inspection yet.  

Hence, UPPCB and District Administration carried out inspection of the unit on 
29.07.2023. 

 
4.0 Inspection Report of M/s Triveni Engineering & Industries Ltd, Alco – Chemical Complex, 

Jolly Road, Muzaffarnagar (Molasses Based)carried out by UPPCB and District 
Administration on 29.07.2023 

 
A: General Information: 
1. Name of the unit and Address M/s Triveni Engineering & Industries Ltd. 

Bilaspur, Jolly Road, Muzaffarnagar, Uttar 
Pradesh 

2. Spatial Co-ordinates 
(Lat& long) 

29o25’46.1” N, 77o46’38.8” E 
29o429460 N, 77.777452 E 

3. Name of the Contact person–
Designation 
Contact No. & e-mail 

Mr. Rajeev Vihan, GM  
Rajeev.vihan@alco.trivenigroup.com 
Mr. Trivender Kumar DGM -Environment 
tkumar@alco.trivenigroup.com 

4. Year of Commissioning. 2007 
5. Sector Distillery (Molasses) 
6. Manufacturing process Fermentation & Distillation  
7. Production capacity 

 Installed Prod. Cap. 
 Present Production 

Installed -  
RS/AA/ENA – 160 KL/Day by using C- Heavy Molasses 
OR  
RS/AA/ENA – 200 KL/Day by using B- Heavy Molasses  
 
Present Production  
Unit is only using B- Heavy Molasses at present with average 
production of AA/ENA– 169 KL/Day (Production figures 
from April to June, 2023 annexed as Annexure E) 
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Products Manufactured (KLA) 2022-23 April to June Total 

Rectified Spirit Nil Nil Nil 

ENA 11061 3190.698  

Absolute Alcohol 46603 11337.464 (4125.70+5358.376+5044.240) KL 
ENA and AA (April to June 23) 

Raw materials requirement    

Molasses(in Qtls) 2033160 522200  
    

8. Actual no. of operating days in a 
year 

339.73 86.2  

9. Process details 
(attach material balance & flow 
diagram): 

Molasses storage – Fermentation – Distillation- MEE- 
Incineration Boiler   

10. Status of consents & 
Authorization (validity/applied) 

Valid Consolidated Consent Air & water  
169314/UPPCB/Muzaffarnagar/UPPCB 
(RO)/CTO/Both /Muzaffaranagar/2023 dated 
25.11.2022 
Validity upto – 31.12.2024 
HWAuthorization:13124/UPPCB/MZN(UPPCBRO)/H
WM/Muzaffarnagar/2020 dated 10.01.2021  
Validity upto – 09.01.2026  
(Annexure F) 

B: Water Pollution and its Control: 
11. Water Supply Source 

No. of Bore Wells  
Water Consumption (KLD)
(with details of water meters
installed) 
 
 
 
Logbook maintained: (Y/N) 

Tube well   
03 Nos.  
 
Installed  
 
(April to June)  
Cumulative - 28117 (T1)+28866(T2)+24787(T3) = 81670m3 
Water Consumption/ Day – 949 m3 
 
Yes  

 SGWA Permission Permission for ground water abstraction granted by SGWA 
(Annexure G) :- 
Tubewell No 1 (40 HP) 
Registration No - 202107000695 
Granted upto – 17.8.2026  
Withdrawal Limit – 2,19,000 M3/Annum  
Tubewell No 2 (40 HP) 
Registration No - 202107000696 
Granted upto – 17.8.2026 
Withdrawal Limit – 2,19,000M3/Annum  
Tubewell No 3 (40 HP) 
Registration No - 202107000699 
Granted upto – 18.8.2026 
Withdrawal Limit – 2,19,000 M3/Annum  

 Waste Water Generation (KLD)   
Stream/section Quantity (m3/day) 

April to June 
Disposal/utilization 

Spent Wash 35404+40008+32324 Feed to MEE and concentrated slop is being 
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=107736 incinerated in Boiler  
Spent lees 5044+5358+4125 Recycling to fermentation of Molasses dilution  

Fermenter washing & 
fermentation washing 

1438+1408+1392 
=4238 

Feed to MEE with spent wash  

Concentrated spent wash 
slop   

10979+11518+10632 =  
33129 

Incinerated In Boiler  

Process Condensate 29501+30964+28710 
=89175 

Process condensate is being treated 
through CPU unit. Being recycling in the 
Fermentation molasses dilution and 
Cooling tower makeup water    

Cooling tower blow 
down and Boiler blow 
down 

7356+6886+6015=20257 CT BT is being treated in CPU and 
recycled in the process and for cooling 
tower makeup water   

 Waste Water Treatment 
 

13. Details of ETP 
 ETP Description with flow 

diagram 

ETP Details: 
Spentwash–MEE followed by Incineration Boiler  
ZLD unit  

14 Spent Wash Storage Lagoons No. of 
Lagoons 
operatio
nal 

Capacity 
(in KL) 

Spent Wash 
Stored (KL) 

Permissi
ble 7 
days 
capacity 
(KL) 

1 14000 13000 6300 
2 14000 13000 6300 
3 Empty and not in use 
Remark :- 
Total Quantity of spent wash permissible in both 
lagoons–12600 KL (7 days storage) 
Spent wash stored at present – 26000 KL 
However, during inspection, it is noted that in both the 
lagoons, almost 30% capacity is filled with sludge as 
unit has not disposed the sludge accumulated in both 
the lagoons.  
Taking into consideration the amount of sludge 
accumulated in lagoons (30% approx), total capacity 
of spent wash stored in both lagoons is 15600 KLD 
which is more than 12600 KL (7 days capacity) 
Hence, Unit is not complying with the permissible 
limit for storage of spent wash in the lagoon. 
Further, Lagoon no 3 is not in use, however, unit has 
not dismantled it yet. 

 

15. Details of CPU plant Capacity -1719 M3/day  
WWRP – 600 M3/day  
Buffer tank (capacity 434 KL)– Anaerobic Digester 
(capacity -19200 KL) – Aeration tank (1687 KL)-
Secondary Clarifier (429 KL) – Tertiary clarifier (221 
KL)- clear water tank (cap. 60 KL) – MGF ACF- (i) UF- 
Double stage RO plant(ii) Ultra violet assembly 
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16 CPU treated discharge 
effluent quality 

Location Parameters 
pH BOD 

(mg/l) 
COD 
(mg/l) 

TDS 
(mg/l) 

CPU Inlet 
after anaerobic 
digester  

7.1 148.0 412.0 468.0 

MEE 
Condensate  

3.3 1480.0 3880.0 260.0 

CPU Outlet 
(R.O. 
Permeate)  

7.6 8.0 32.0 96.0 

 
The outlet of CPU showed the parameters within the 
prescribed limits. Analysis report annexed as Annexure H 

17. Details of MEE plant MEE capacity-  2272 TPD  
Type: forced recirculation Three effects  + Falling Film 
Three effects 
No. of effects : 06 
MEE Feed rate (sp. Gr. 1.05): 60 TPH 
Condensate generation : 42.5 TPH 
Generation of concentrate : 17.5 TPH 
MEE operated continuously : Yes 

18. Utilization MEE condensate Treatment through CPU and recycled in 
process  

 

19 Incineration Boiler Detail 
(if available) 

Incineration Boiler 60 TPH 
Fuel – Bagasse and concentrated (spent wash) slop 

20. Details of online Flow 
measuring device installed for 
spent wash and MEE 
concentrate 

Online flow meter with connectivity to CPCB installed at 
Spent wash and MEE concentrate 

21 Weather online flow 
measuring device operating 
during inspection 

Yes and connected to CPCB server 

22. Details of reduction in water 
consumption due to utilization 
of R.O. permeate and MEE 
condensate & treatment given, 
if any 

Total CPU inlet (MEE condensate generation with cooling 
blowdown) – 1275 KLD 
Details of Recycled treated effluent of CPU- 
From UV to fermentation (dilution)- 611KLD 
RO feed - 625m3 out of which  
Recycled in Cooling Tower - 520 m3 
RO Reject to MEE – 95m3  

 
C: Air Pollution Sources and Control 

23. Sources of Air Pollution Boiler: 01 Capacity-60TPH 

24. Type of Fuel/used with 
consumption and Stack details 

Details Boiler 
Fuel used Bagasse + Slop (Conc spent wash) 
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with APCD 
Most of the time 85% bio Gas 
and 15% Bio-fuel is used 
(Bagasse or Woodchips) 

Fuel consumption Slop; 624 TPD 
Bagasse:262 MT/day(approx.) 

Stack height 
& Diameter 

84 MHeight 
2.00 M Dia Meter 

APCD attached Bag Filter 
25. Details of online P.M meter 

(opacity) available & 
connectivity 

P.M reading:<50 mg/Nm3 
Yes 
Online SPM connectivity  
Type – duel pass  

26 Manual Stack Monitoring 
conducted by UPPCB? 

Yes. As per monitoring report, parameters are found 
within the prescribed limits (Annexure I) 

 
 
E: Solid & Hazardous Waste Management: 
27. Type & Quantity of Waste 

Generated 
Boiler ash: 75-80 TPD (used in potash granulation plant) 
Others: HWM waste oil is being sent to authorized 
recycler (M/s Bharat Oil & waste management co. (Form 
10 annexed as Annexure J) 

28. Facility of Storage/ Disposal Boiler ash :Regularly  being sold to M/s Ram potash 
Muzaffarnagar for making Potash granulation fertilizer  
(Log book annexed as Annexure K) 

 
 

5.0 OBSERVATIONS OF M/s Triveni Engineering & Industries Ltd, Alco – Chemical 

Unit, Jolly Road, Muzaffarnagar  

 

1. The Distillery unit is presently based on utilization of generated spent wash through 

concentration through MEE and utilization of spent wash through Boiler as fuel.  

2. Unit has 03 lagoons out pf which 02 lagoons are used for storage of spent wash, 

remaining 01 lagoon is not in use. The capacity of lagoons and the quantity of spent 

wash stored in the lagoons during inspection is as below: 

Lagoons Capacity 
(in KL) 

Spent wash 
stored (in KL) 
(30% sludge 
accumulated in 
each lagoon) 

Permissible limit of 
storage of spent wash 
in lagoon (7 days 
capacity) 

Excess storage of 
spent wash at 
present (KL) 

1 14000 7800 6300 3000 
2 14000 7800 6300 
3 Empty and not in use 

 

 Hence, at present, the unit is not complying with the directions of CPCB to limit the 

storage of spent wash upto 7 days capacity of generation.  
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3. At present, unit has 3 lagoons installed. 02 of them are being used for storage of spent 

wash upto 07 days generation. Unit has not dismantled the additional lagoon as per the 

directions of CPCB. 

 

 
         Lagoon 1      Lagoon 2 

4. The unit has installed cameras at the lagoons and the link is connected to CPCB and 

UPPCB Servers. During inspection, CCTV cameras were found operational.   

5. During inspection, no effluent was found being discharged outside the premises.  

6. Sample of the treated effluent from outlet of CPU unit was collected and analyzed in 

Regional Office Laboratory, UPPCB Muzaffarnagar. The analysis report shows 

parameters within the permissible limits. 

 
    Collection of treated effluent from outlet of CPU 
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7. Groundwater sample analysis. During the visit groundwater samples were collected from 
factory premises and results are depicted below:   

 
GW Sample Location  pH Colour 

(Hzn/Appe
arance)  

Conducti
vity  

Total 
Hardness  

(mg/l)  

Ca. 
Hardness  

(mg/l) 

Mg. 
Hardness 

(mg/l) 

TDS 
(mg/l

) 

Chlorid
e (mg/l)  

Groundwater -1 
(Handpump near lagoons) 

7.4 5  560 214 126 78 440 52 

Ground water -2 
(Tubewell near Molasses 
Tank)  

7.5 Colourless  470 172 114 58 390 40 

Ground water -3 
(Tubewell near 
Administrative Block)  

7.3 Colourless  460 172 112 60 394 36 

BIS Standards IS 10500 : 
2012 (Acceptable limit) 

6.5-8.5 5 Hzn NS 200 75 30 500 250 

    All values in mg/l except pH. The Lab Analysis report is annexed at Annexure-L 
 
   The analysis report shows groundwater samples quality within the prescribed limits. 
 

 
 

8. Unit has 01 boiler of 60 TPH capacity using Baggase and spent wash (slop) as fuel. 

Boiler is attached with Bag House as APCS and stack of 84 Meter height. OCEMS is 

installed and found operational during inspection. During, inspection, stack monitoring 

has also been conducted by UPPCB. Monitoring report and OCEMS are both showing 

parameters within the prescribed norms. Monitoring report is annexed as Annexure-I). 
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Stack of Boiler (60 TPH)   Emission monitoring of stack 

 

6.0 Recommendations 
 During inspection it has been observed that lagoons are filled with spent wash above 
the permissible limit as per the directions of CPCB. Hence, following directions may be issued 
to the unit :- 

1. Unit shall immediately utilize spent wash from both the lagoons so that the storage of 
spent wash is less than 7 days of generation/ within permissible limit for storage. 

2. Unit shall dispose off the sludge in both the lagoons  
3. Additional lagoon no 3 which is not in use, may be filled or dismantledimmediately . 
4. Show cause notice may be issued against the industry taking in consideration the above 

non- compliance. 
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1.0 Inspection Report of UPPCB and District Administration on 29.7.2023ofM/s Triveni 
Engineering & Industries Ltd, Alco – Chemical Complex, Jolly Road, Muzaffarnagar (Unit – 2) – 
Grain Based 

 
A: General Information: 
1. Name of the unit and Address M/s Triveni Engineering& Industries Ltd. Grain  

Distillery, Bilaspur, Jollyroad, Muzaffarnagar, 
Uttar Pradesh 

2. Spatial Co-ordinates 
(Lat& long) 

29o25’46.1” N, 77o46’38.8” E 
29o429460 N, 77.777452 E 

3. Name of the Contact person–
Designation 
Contact No. & e-mail 

Mr. Rajeev Vihan GM  
Rajeev.vihan@alco.trivenigroup.com 
Mr. Trivender Kumar DGM -Environment 
tkumar@alco.trivenigroup.com 

4. Year of Commissioning. July 2022 
5. Sector Distillery (Grain) 
6. Manufacturing process Milling,, Fermentation & Distillation  
7. Production capacity 

 Installed Prod. Cap. 
 Present Production 

 
Installed capacity -60 KLD  
Present Capacity -60 KLD Grain Based (Production figures
from April 23’ to June 23’ annexed as Annexure-O) 

Products Manufactured (KLA) 2022-23 April to June  Total 

Rectified Spirit Nil Nil Nil 

    

ENA &Absolute Alcohol 11318 4792.203 (1650.324+1708.259+1433.620) KL 
ENA and AA (April to June 23) 

Raw materials requirement    

Grain (in Qtls) 244836 100482  
    

8. Actual no. of operating days in a 
year 

205.27 85.94  

9. Process details 
(Attach material balance & flow 
diagram): 

Grain storage – Grain milling,  
liquefication - Fermentation – Distillation- MEE- dryer  

10. Status of consents 
&Authorization (validity/applied) 

Consolidated Consent Air, water & authorization  
157793/UPPCB/Muzaffarnagar/UPPCB 
(RO)/CTO/Both /Muzaffaranagar/2022 dated  
Valid Upto–31.12.2023 (Annexure B) 

B: Water Pollution and its Control: 
11. Water Supply Source  

No. of bore wells 
Water Consumption (KLD)
(with details of water meters
installed) 
 
 
Logbook maintained: (Y/N) 

Tube well   
 
02Nos  
 
Installed  
 
(April to June) 6942+7213+6009 = 20164 KL 
 
Yes  
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 SGWB permission  Permission for groundwater abstraction issued by SGWB Granted 
(Annexure P):- 
Tubewell No 1 (40HP) 
Registration No - 202101000385 
Granted upto – 01.03.2026  
Withdrawal Limit – 2,19,000 M3/Annum  
Tubewell No 2 (40HP) 
Registration No - 202101000387 
Granted upto – 01.03.2026 
Withdrawal Limit – 2,19,000 M3/Annum  

12 Waste Water Generation (KLD)  
 
Stream/section Quantity (m3/day) 

April to June  
Disposal/utilization 

Spent Wash 8470+8764+6890 
=24124 

 Feed to MEE and concentrate (syrup) used in 
dryer for DDGS production 

Spent lees 1650+1708+1433 Recycling to fermentation of flour dilution  

Fermenter washing & 
fermentation washing 

 Feed to MEE with spent wash  

Concentrated spent wash 
(syrup) 

825+842+650 Feed to dryer  

Process Condensate 
(MEE) 

8370+8591+6642 
=23603 

Process condensate is being treated 
through CPU unit. Recycled in the 
Fermentation flour dilution and Cooling 
tower makeup water    

Cooling tower blowdown 
and Boiler blow down 

581+845+343=1769 CT BT is being treated in CPU and 
recycling in the process used and CT 
makeup water   

DDGS  641.5+615+531=1787.5 Sale to Cattle feed  
13. Details of ETP 

 ETP Description with flow 
diagram 

ETP Details : Spentwash–Decanter-MEE followed by 
Dryer and sold as cattle feed. Condensate is being 
treated in CPU 
The spent wash generated is sent to Decantation section which 
comprises of Centrifuge Decanter for separation of suspended 
solids from Thick slop coming out of Grain Distillation Plant. 
Wet cake is removed from bottom of Decanter. Thin slops 
coming out of Decanter will be collected in a tank and partly 
recycled into the process & MEE (Evaporation for further 
concentration). The concentrated thin slop (Syrup) is mixed 
with Wet cake. The entire mixture is then dried and sold in dry 
form as DDGS. 
Unit is complying with ZLD condition. 

14. Details of CPU plant CPU Capacity -645 M3/day  
Buffer tank (capacity 33 KL)– Anaerobic Digester (capacity 
-396 KL) – Aeration tank (303.75 KL)-Secondary Clarifier 
(102 KL) – Tertiary clarifier (82.82 KL)- clear water tank 
(cap. 27 KL) – MGF ACF- (i) UF- Double stage RO 
plant(ii) Ultra violet assembly 
Decanter for sludge thickener = 2.2 KL/hr 

15. Details of MEE plant MEE capacity =360 TPD  
Type: forced recirculation two effects + Falling Film five 
effects  
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No. of effects: 07 (two standby) 
MEE Feed rate:10.60 TPH Condensate generation :9.55 
TPH 
Generation of syrup: 1.05 TPH 

16. Utilization of MEE 
condensate 

Treatment through CPU and recycled through 
Process  

 

17. Incineration Boiler Detail 
(if available) 

Steam and power supplied from the existing Boiler 
(60TPH) operational on Molasses based Distillery unit. 
 

18. Details of online Flow 
measuring device installed for 
spentwash and MEE 
Concentrate 

a. Grain plant MEE inlet flow meter  installed and 
operational 

b. Grain Plant MEE outlet flow meter installed and 
operational 

 
19. Details of reduction in water 

consumption due to utilisation 
of R.O. permeate and MEE 
condensate & treatment given, 
if any 

MEE condensate & Cooling Tower Blow down is being 
treated in CPU. Treated effluent is recycled in process and 
used for Cooling tower water requirement 

 

D: Air Pollution and its Control: 
 

20. Sources of Air Pollution Steam and power is supplied through 60 TPH boiler used 
in Molasses based Distillery. Detailed information is 
submitted in Molasses Based Distillery inspection report.  

21. Type of Fuel used with 
consumption and Stack details 
with APCD 

22. Details of online meter (opacity) 
available & connectivity 

Details given in inspection report of Molasses based 
Distillery 

E: Solid & Hazardous Waste Management: 
23. Type & Quantity of Waste 

Generated 
Boiler ash: 75-80 TPD (used in potash granulation plant) 
Others: HWM waste oil (1.2KL) is being sent to 
authorized recycler (M/s Bharat Oil & waste management 
co. Form 10 annexed as Annexure-J 

24. Facility of Storage/ Disposal Boiler Ash: Regularly sold to M/s Ram Potash Ltd, 
Muzaffarnagar for Potash granulation and fertilizer 
production. Details attached as Annexure K.  

 
Observations and recommendations 

1. Unit utilizes all spent wash processing through decanter and concentration through MEE in production 
of DDGS (Animal feed). Hence, storage of spent wash is not required. During inspection, ZLD 
condition was observed to be compliant, 

2. Steam and power is used through boiler which is installed in distillery unit. 
3. Treated effluent from outlet of CPU is found to be within the prescribed norms. 
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